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e, 11 AT, 2025

FTAT. 3191(3N).— FeT TCRIT 7 I AT, 1989 (1989 FT 24) &y ToH THF TTq I
Ffarfaay wgr AT 8, 7 9T 20F T IT-AT (1) F AT AT F OIS, AT, AN U, @ue 3,
STEUE (ji) AE 27 AR, 2025 H THIAT AT LA & I HATAT (YA qIE) il ATEAAT HeATh
T .T.1442() TG, 27 ATH, 2025 FRT 3 ATTTAAT F IUTIG AT § fEAAfge s &1 e
=g # 5T Gt § gfEe e ) AR ffeH F IRR-IRai) €@ F €T F 455/20-22 97w |t
A 278 F I | 2 A7 U AG< 3IST () v [wvor a8 Fir &rerw ¥ aRgreEr & Foames & o
MALTF § UHT IH o TSI il o ST Al HATTOT HLAT &

AT I ATLAAT FT AL Ih ATATIT 6T &7 20F T IT-oTT (4) F T 3 e aom=m o=
“Fe o (FETT), AT e (Bah) o “T 3fRas uaaus” (31s) § ara 02 o, 2025 &t
SENARERIRIDIR I

ST, TerH ITTERTY 7 TS i~y ST 271 g% &

AT, AT TTEFRT T ITF ATAAH T g7 20T T IT ART.(1) F SATHLT | FGT TERIE F
=T fere J T & E;
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A, T, HalT TLHIT, TAH TTEHIT & 3h LIS o ITH g1 9T ¥ I ATAaw, 1989 it T
20% FT IT-GTT (1) FRT T&A ATRAT FT AN Fd g, Tg 90T FcdT & o6 S0 IUag Aqg=T §
e g @t o & o srfsra & ST,

AT Feg T qLHTL, I ATATAIT FT 91T 20F FT IT-GTT (2) F A0 | Tg A =FTI0T FAT
T =0 srfarg=mT % T § TR g uY TEs I aqaer | gy gt ad et & 1w
ZIaT =T &7 H Feg g qeawre | Afgd grf

e farery Yo afagrsr % forw sferrfza &t st areft i = wfera fraor dw=mr afga ar famr)
(V=T 3, TATq —"IF5W Y9 % FSIET H2d & A G- dYT @ & a1 (6.9 .455/20-22 9T Fae
FITERT FEAT 278 % FATH U2 & o & 1€ A< (60T )3T, (T Haior”, ST [orrd s & T oer §
oo &, ST & .3, uer. o @ T- A aTe g7 aFT it TS | 999 9o § 90747 4T g

ERG

T T | I W T AR (RFeT F aeeU-IaU< @€ & S fhHT 455/20-22 9T T €T 46
278 F qq H 2 A7 s A foer )it (a1 Rator amw i fasrw o e & forg == & arr
a7 38 oA sAfeRIgia it s aret s = S ferm R{awm)

T[S [Eaa IEEIRCE
5 | | T T e T v R R
T TF
T (@)
AT : ARATR (ATHTT)
HATHATE ATATS
HIHTHATE THTATE
1. | feare | 37211 | &Y Fo 0-00-16 | TTLTHATE SHTATE
TS AATATE ALETE il el
TR qATATE FEETT AT AT

2. | e 378 LKl Fo 0-02-72 | ZFLTAATE HAATS

TSATATE FEATS, TTHTEATS TLETCATE,
STTRET TEETATS, [T STS,
3. | Reare 381 EEIl i 0-00-15 | foramaTs TISITATE, FeAATE TISATHATS,
HIAATS TISTHATS, HITSIATE TTSITHTS
FETATE T fAear, qrars a=ears

fearger |re e, sgarg AT,
4. e 518 At Fo 0-00-74 ST TETaTE frTars i Frarn

5. | e 519 IGEl

E

0-02-79 | ree quTaTs e s

AT [AHATE WrerATs $1 fererar
AEATE [AHATE

6. | Reere 520 | fasft | =wfY 0-00-41 | FHHENTS [HHATS

SR (AT HrerTe A A
Hefe TS FIAATE 6T a8




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

TAHHATE FIAATS T TET FlIThATae
TS TLTAT T qRIATS T FArerar
TS Feuer TIYATS

TTLTT ATATIORT S 9T TLLLATS T
AT B

7. | Rreere 521 Gl Fior 0-00-27 | TTATHTE ATHANTS

AIE AQATS TAH WS, AIS AE T 79
AqTe FT I, TS FRIATH [TH TS,
8. | Frare 522 EEil Fo 0-08-14 | TT&T 78T qRLLATS T TorerET, #12
THHEATE JAH WIS, WIE FHodddTS
TLYATE, AT TATTATE TTATE

F 0-15-38

[*T1.49. E. -649883]
Toivx FHIY, T TRATSHAT Taeh/HHior-|

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 11th July, 2025

S.0. 3191(E).— Whereas by the notification of the Government of India in the Ministry of Railways
(Railway Board ) (Published in the Gazette of India, under notification No.1442 of dated 27.03.2025 Extra
Ordinary- part II- Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under
subsection(l) of section 20A of the Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act)
the Central Government declared its intention to be acquired the land specified in the Schedule annexed to
the said notification for execution, maintenance, management and operation of the Construction Of 2
Lane Road Over Bridge (Rob) In Lieu Of Lc¢ No.278 At Km 455/20-22 Between Section Vadodara-
Geratpur Of Vadodara Division On Western Railway Project In District Kheda In The State Of Gujarat.

And, whereas, the substance of the said notification was published in daily local Gujarati
newspaper “NIRMAL GUJARAT”dated 02" April 2025, Hindi newspaper “YOUNG LEADER”
dated 02" April 2025 and English newspaper “THE INDIAN EXPRESS” dated 02" April 2025
under subsection (4) of section 20A of the said Act;

And, whereas, no objection has been received by the competent authority.

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority
has submitted its report of the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the
powers conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby
declares that the land specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government
here by declares that on publication of this notification in the official Gazette the land specified in the
schedule annexed hereto shall vest absolutely in the Central Government free from all encumbrances.
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Sub  Brief Description Of The Land To Be Acquired With Or Without Structure For The Special
Railway Project Namely: Construction Of 2 Lane Road Over Bridge (Rob) In Lieu Of Lc No.278 At Km
455/20-22 Between Section Vadodara-Geratpur Of Vadodara Division On Western Railway Project In
District Kheda In The State Of Gujarat As Per Joint Measurement Sheet Prepares By Dilr Kheda-Nadiad.

SCHEDULE

Brief Description Of The Land To Be Acquired With Or Without Structure For The Special Railway
Project Namely : Construction Of 2 Lane Road Over Bridge (Rob) In Lieu Of Lc No.278 At Km
455/20-22 Between Section Vadodara-Geratpur Of Vadodara Division On Western Railway Project

In The State Of Gujarat.

State : GUJARAT District : Kheda

Area of

Land to
Sr. | Village | Survey | Typeof | Nature of Name of Land Owner/Interested
No. | Name | Number | Land Land be Person

Acquire

(in Sqm)

Taluka : Nadiad (Rural)

Melabhai Shanabhai
Somabhai Shanabhai
Radhabhai Shanabhai

Daughter of Nandaben Shanabhai
Sardar

Daughter of Niraben Shanabhai Sardar

1 Silod 372/1 Private | Agriculture 0-00-16

2 Silod 378 Private | Agriculture 0-02-72 | Dasharathbhai Mangalbhai

rajabhai chandabhai, ranchhodbhai
sardarbhai, ashiben sardarbhai,
pursottambhai rajaji, sheevabhai

3 Silod 381 Private | Agriculture 0-00-15 | rajabhai, fulabhai rajabhai,
mangalbhai rajabhai, magajibhai
rajabhai chandabhai ni vidhava,
savabhai becherbhai

Vithalbhai virabhai, Udabhai virabhai,

4 | Silod | 518 ) Private | Agriculture | 0-00-74 |

5 Silod 519 Private | Agriculture 0-02-79 | Gohel punjabhai bhikhabhai

Manguben Punambhai Mangalbhai's
widow

Natubhai Punambhai
Hasmukhbhai Punambhai

Daughter of Bhikhiben Punambhai
Mangalbhai

Daughter of Madhuben Punambhai
Mangalbhai

6 Silod 520 Private | Agriculture 0-00-41

Kokilaben daughter of Punambhai
Mangalbhai

Bhoi Radhaben Te Parshubhai's
widow
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Bhoi Kalpesh Parshubhai

Radhaben is the guardian of minor son
Gopal Parshubhai

7 Silod 521 Private | Agriculture 0-00-27 | Ramabhai Shamalbhai

Bhoi natubhai punambhai, Bhoi
bhikhiben punambbhai ni dikari, Bhoi
Kokilaben punambhai ni dikari, Bhoi
8 Silod 522 Private | Agriculture 0-08-14 | Radhaben parsuhai ni vidhva, Bhoi
hasmukhbhai punambbhai, Bhoi
kalpeshabhai parsubhai, Bhoi
gopalbhai parsubhai

TOTAL | 0-15-38

[F. No. E. -649883]
RAJENDRA KUMAR, Chief Project Manager/Construction/I
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